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PROF. N.O. RANOA: What about ' 
Kapil Dev 1 

~T ~t4.,l'(iqui ~tn : ~ ~ ~~cr 

tli(~~1 

DR. SUBRAMANIAM SWAMY: He 
is from DJP ; he knows only kabadi. 

• mq;nuQ'U( 'i!f!ttT : lf~ mu \'fir~\1 

~)~~I . 

~ ~m: \'fi~ ~ ~rCfr, ~

GflfFil 1ft ~ '{~ ~ I 

DR. SUBRAMANIAM SWAMY: 
declare no ball. 

tiff ~~ \ftretn : if ~ Cf;T arrcr 
Cfi''{ ~T ~ I if ~ f'l~;; ~ 't~ ~ fco f~@ 
~T if R;r.,tt f1fi ~l1T~ ~ srnr+JT ~~g 
~, ~2tl f~'Z zITc{ ~ Cfi'r{ ~~ f'falf'{cr Cfi'~ 
afh: ~ Gin: if f~ ~!Tl'i m arqrrr ~ 

GA'T ~ crt ~lTT~ ~ ~\11 CfiT «T'{ ~~) 

~m~1 

~~ ~~: it Cfi'~ ~ ~ fCf) ql~ srr~
flr~crT ~1 \;fT ,~ ~ ? 

SHRI BUT A SINGH: The suggestion 
is very good. We will try how best we can 
implement it. 

SHRI R.P. GAEKWAD : Unfortunately, 
sports activities are considered only in the 
co~petitive sphere and I)ot as activities for 
better health of the children. We find 
appal11ng conditions in the field of sports 
because shockingly small budgets are kept 
apart for sports activities in various States. 
I w uld say thlt lookio~ to the physically 

well-being of the young of our country, no 
thought has been given to encourage more 
sports activities from the point of view of 
health and it is taken only as a competitive 
activity. 

SHRI BUT A SINGH: I fuJly agree with 
the \lon. Member tbat sports should be 
taken as a programme for encouraging the 
development of our people. It should not 
be taken only as a competitive sport. Now 
the competitive sports has become so intri· 
cate and so costly that it is very difficult for 
a developing country to bave those instru-
ments or equipmeots and facilities which are 
required for competitive sports. The use 
of astro-turf, fibre glass and special tracks 
have made competitive sports rather prohi-
bitive for tbe developing countries. I agree 
with the hon. Member tbat we have to 
depend more 00 cbeap sports, in which we 
can involve the young men and women of 
our country, so tbat the health of the nation 
improves. It is not only a question of 
improvement of health, we can even achieve 
real national integration through sports. I 
fully endorse .. the views expressed by the 
hoo l Member. 

Completion of Syphon Across Kamala 

*268. SHRI BHOGENDRA JRA: Will 
the Minister of IRRIGATION be pleased to 
refer to the reply given to Unstarred Ques-
tion No. 183 00 25 July, 1983 regarding 
construction of Barrage and Canal at Godar 

, upstream "Of river Kamala and lay a State-
ment . howing : 

(a) the latest position with regard to the 
-time schedule and steps for completion of 
syphon across Kamala structures over river 
Balan and Bhutahi Balan, silt ejector at the 
canal hel d and acquisition of land w~t of 
Kamala ; 

(b) whether work bas been hampered 
due to noo-supply of cement, delay in accor-
ding approval by the Poona institute and 
other factors and if so, steps to rectify the 
deficiencies ; and 

(c) steps being taken to ensure irrjgation 
east of Bbutahi Balan by June, 1984, at 
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east of river Kamala by June, 1985 and 
west of Kamala by June, 1987 ? 

THE MINISTER OF STATE OF THE 

MINISTRY OF IRRIGATIO (SHRI 
RAM NIWAS MIRDHA): (a) to (c). 
A Statement is laid on the Table of the 
House. 

Statement 

(a) The time schedule for completion of the following works as intimated by the State 
Government is as under : 

(i) Syphon across River Kamala June 1987 

(ii) Structure across Bhutahi Balan (Super passage) June 1985 

(iii) Silt Ejector at West Kosi Main Cana] Head June 1984 

(iv) Land acqui ition West of Kamala 

(b) There has been some delay in the 
works due to hortfa)) in the supply of 
cement as planned and delay in finalising 
the model studies of the silt ejector at 
Central Water and Power Re earch Station, 
Pune. Regarding cement supplies, the 
matter is being pursued with the Cement 
ControJler. The mod~l studies and designs 
of silt ejector have since been completed. 

~ c) With a view to ensure expeditious 
and timely completion of the project the 
Government of Bihar have reconstituted the 
Ko i Control Board in August, 198i under 
the Chief Minister of Bihar. The construction 
of Western Kosi Cana] is being monitored 
at the State as wen a the Central level 
and all steps are being taken to remove the 
bottlenecks. 

SHRI BHOGENDRA JHA: This relates 
to Unstarred question No. 183, replied on 
25th July. I would like to know from the 
hone Minister whether after the construction 
of the barrage at Balanin Nep·al. and 'IPpro-
ach has been made to the Government of 
Nepal for the multi-purpose project of this 
very region because, due to that, the Kamla 
system has become paralysed. On the 26th 

Acquisition proceedings 
under progress. Land 
will become available 
reachwise in stages from 
March, 1984 onwards. 

August last, in reply to a half-an-hour 
discussion, the Minister assured this House 
that political level talks will now be held 
to facilitate matters with regard to the cons-
truction of the multi-purpose projects on 
Kosi, Kamla and Bhagmati. May I know 
whether this has been done? 

SHRI RAM NIWAS MIRDHA: Sir, 
there are a number of questions which we 
are discussing with His Majesty's Govern-
ment of Nepal. We have a Committee at 
the level of the Secretaries which has been 
meeting from time to time and the date for 
the next meeting is ' in the process of being 
settled when all these things would be taken 
up again. We' a]so have a proposal to have 
an Indo-Nepalese Joint Commission headed 
by the Foreign Ministers of the respective 
countries where also these problems will b~ 
discussed. So, the problem raised by the 
hone Member as also other common Jssues 
between the two countries are constantly 
before the Government's viewpoint and 
efforts are being made to sort them out. 

SHRI BHOOENDRA JHA: It is repor-
ted tbat tbe Report of the Government of 
Nepal for Karnali project is pendinB with 
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the Oovernm nt of India and no reply has 
yet been ent though that concerns India 
equally, if not more. 

Sir, the statement" laid on the Table of 
the aouse states that there has been a delay 
in the works due to hortfaJ) in the cement. 
With regard to the silt eject r of Western 
Ko i head due to non-supply of cement, the 
work bas been delayed ~n the Western Kosi 
Canal. So, I would like to know whether 
it is a fact that the private sector cement 
company 'failed to supply the cement for 
the Canal though the public sector did 
supply. I would like to know thi fr m the 
hon. Minish~r. He had mentioned that the 
Kosi Control Board wa reconstituted in 
August 1981. Prior to that, that Board was 
headed by the Chief Minister al o. But for 
the last 20 years it never met. I would like 
to know what is the po ition after 19 1 
when it was reconstituted and whether the 
Central Government, becawe it is monitor-
ing, is prepared to send a monitor to have 
on the spot inquiry into the scheme so that 
it is completed in time. 

SHRI RAM NIWAS MIRDHA: Well. 
Sir, the hydraulic model studies for the silt 
ejector at the canal head was b'!ing examined 
at the Central Water and Power Station, 
Poona. It js a very complicated d ... sign, 
and it did take some time to finalise such 
type of designs that would be re ommended. 
Now, that procedure is over and the cons-
truction of this silt ejector is in progress. 
we hope it would be completed some time 
in June next year. 

As regards the Kosi Control Board, it 
was recon tituted in 1981 . The Chief 
Minister is the Chairman of this Board. 
The last meeting was held in March 1983 
and I am sure the problems that the hOD. 
Member has raised are very much before 
the Board and they will do everything to 
expedite the completion of this project which 
bas been, it is true, going on for a long 
time. 

As regards our problems with Nepal, I 
would again repeat what I said, that there 
are a number of issues being discussed 
between the two countries and we will try 
to expedite the decisioD~ thereof. 

SHRI M DH VRAO SCINDIA: Sir, 
these talk b tween India and Nepal nre in 
the nature of a saga and they seem to have 
become purely a mechanism to allow Indian 
bur aucrafts to have a go d time in Kath-
mandu and Nepa)e e bureaucrats to have a 
good time in New Delhi. N thing seem to 
come out of th se talks. Uole s there is a 
political element to it and until some people 
at political level are invo ved in these talks, 
J do not think anything going to come out 
of it. Therefore. what the hon. Minister 
has just said about the Indo-N pale e Joint 
Commi ion being set up at the Foreign 
Minister' level is an excellent idea. Now. 
J would like to know, father than ju t make 
a general and hazy sort of indication that 
this is going to be set uP. can you cate ri-
cally tell us by which time you ex eCI to 
set up this Tndo-Nepalese Joint Commis')ion 
at the Forej~n Min ist rs' level so as to take 
some political decisions in regard to these 
water talks? 

SHRI RAM NIWAS MTRDH : It was 
decided by India and Nepal to set up a Joint 
Commic::sion to be header) by the ref;pective 
Foreign Mini~ter. The terms of reference 
of the Joint Commi sion are being finalised 
and po ibly there will be special commis-
sions also which will take care of special 
areas of interest between the two countries. I 
can as ure the hon. Mem~er that everything 
is being done to expedite the formation and 
setting up of the Joint Commission. 

Well. it is not correct to say that official 
level Committees are ju t meant to have a 
good time for the Nepalese officers and the 
Indian officers. By the same connotation, 
it can also be said that the political level 
committees may also be having. a good 
time ..• 

SHRI MADHAVRAO SCINDIA: That, 
depends on what your inten tions are in 
Kathmandu. 

SHRI RAM NIWAS MIRDHA: Our 
intentions are really serious and whatever 
we will do. we will do it eriously. 

MR. SPEAKER: Mr. Scindia has got 
more knowledge on Kathmandu. 




